original Applicatiom Mo.245) of 2001

Mew Delhi, this the 13th day of May, 2002
HOM BLE MR. KULDIP SINGH, MEWSBE R ( 20 )

Shri Ashim Kumar Roy, IPS (Retd.)
F~110%, C.R. Park, : :
~ New Delhi-110 019. . =APPLICENT

{gy Advocate: Shri K.B.S. Rajan)

1. The Union of India
Through Secretary,
Ministry of Home ATTairs,
North Block, New Delhi.

Z. The Ssoretary to Gowvernment of Awssam,
Department of Home (A), Dispur Assam.

3. The Director General of Police,
Guwahatl, Assam.

.“;\,;,/
o

i The Accountant Generasl,
Madiamgaon, Beltola,
Guwahiati-29, Assanm. ~RESPOMDERTS .

(ey advocates: Shri A.K. Bhardwaj, Counsel for
espondent No.1l.

Shiri V.K. Sidharthan, Counsel for
respondent Nos.2 and 3.

Shri M.K. Gupta, Counsel for respondent
NO.4) .

OR DE R(ORRLY

~ Heare¢l the learned counsel for the parties,
‘1 2, After goling th‘rough the records, I thick that
.. this OA can be disposed of by directing the respondents
| to pay to the applicant interest at the rate of 12% on
the retirement dues w.e.f. 1.2.2000 as the payment of
same had been delayed by respondents for no fault on the
part of the applicant. This may be paid within a period
of 2 months from the date of reoeipt of a copy of this
erder. MNo costs.

{ RULDIP SINGN )
MEMBE R ( JWDL )

Rakesh




